
Govemment of Jammu and Kashmir

n"ourt n.*r,t oi t-aw. Justice and Parliamentary Affairs
' Civil Secretariat

Srinagar/Jammu
*****t

subiect:-Litigation Reforms and effective monitoring of Litigation in Union territory of

""*' ,lt '*, *a xasrrmir-eppointment of ofiicer ln charge(olC) Litigation'

GOVERNMENT ORDER NO:'$r5'JK (LD) ot2026

DATED: - 06- 03 - 2026

Sanction is hereby accorded to the appointment of Officer's of Housing and

Urban Development Department us -eniioned in annexure to this Governrnent

Order as Offrcer Incharge (OIC) Litigation for the cases.indicated against each

including contempt petition' if any' iending before Hon'ble Supreme Court of

India/ Hon'ble High Court 
"f 

:Af -a Ladakh/Central Administrative Tribunal or

any other forum.

The terms and conditions of appointment of the OIC shall be govemed by the

proririon, of Covernment Order t'to' t 673-'IK(LD) of 2021 dated 24'03'2021'

By order of Government of Jammu and Kashmir'

No:-LAW-OIC/0312026

Copy to the:-

sd/-
(Achal Sethi)

Commissioner/Secretary to the Government

Dated:- 06- 03- 2026
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Leamed Advocate General, J&K'

irii.*"i s."*"" to Hon'bte Lieutenant Governor' Raj Bhawan

.l.ir, 5"."r"trd*). Minisrry of Home Affairs' covemment of lndia'

Commissioner/Secretary to the Government' Housing Urban DeveloPment Depaftment

*."tt"* i.*rt. High Court of J&K and Ladakh' Jammu/Srinagar' 
-

ilffi; J"",""tu,y^t"","":o't tnnt"stice' Hish court of J&K and Ladakh'

Director Litigation , Srinagar/ Jammu'

Law Officer concemed

Officer ln Charge Litigation(Olc)'

eri"u," S""r.*.y ,o Chiefsecretary for information ofChief Secretary'

Private Secretary to Commissioner/Secretary Law'

12. lncharge Website'

13. Govemment Order file

14. Concerned fltle.

0
(ReYaz Ali Bhat)

DePutY Legal Remembrancer

1,4
_/



Annexure to the Government Order No'3315-JK(LD) of 2026 dated 06'02'2026

v

OIC
Title of the CaseS.No.

Mr. Mushtaq
J&K Housing

Ahmed, Collector,
Board (Mob. No.

7006023434
Ravi Dutt Sharma and Ors Versus U'T of

iAr ana Ors in WP (C) No' 62012025 'I

Executive OfIicer, MuniciPal

Council KuPwara (Mob'
7006407488, Email: ceo-

Mr. Shahid Yousuf Bhat,

k.nicku a

Mohammad Majnoon Mir V/S U'T of J&K

and ors. in WP 1C) No:- 303812021,

tltr


